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09.09.2013 
COURT NO. 12    
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE V. KAMESWAR RAO

1. W.P.(C) 5111/2011 SHYAM LAL ANUJ KUMAR RANJAN
VS. DELHI TRANSPORT CORPORATION J.S. BHASIN

2. W.P.(C) 4386/2012 NAR SINGH & ANR. ANUJ KUMAR RANJAN
VS. DELHI TRANSPORT CORPORATION J.S. BHASIN

3. W.P.(C) 4393/2012 BALWAN SINGH ANUJ KUMAR RANJAN
VS. DELHI TRANSPORT CORPORATION J.S. BHASIN

4. W.P.(C) 4444/2013 GOVT. OF NCT OF DELHI & ORS S.P. SHARMA
VS. MAHENDRA SINGH ASHWANI BHARDWAJ

JASVINDER KAUR

COURT NO.3  
(DIVISION BENCH-3) 
HON'BLE MS. JUSTICE GITA MITTAL
HON'BLE MR. JUSTICE   V.KAMESWAR RAO  

1. W.P.(C) 1449/2013 KH. BROJEN SINGH L. ROSHAMANI
VS. UNION OF INDIA AND ORS HIMANSHU BAJAJ

COURT NO. 6    
(DIVISION BENCH-6)
HON'BLE MS. JUSTICE REVA KHETRAPAL
HON'BLE MS. JUSTICE PRATIBHA RANI

1. RFA(OS) 85/2009 M/S NEW HOWRAH TRANSPORT COMPANY ASHOK BHASIN
VS. M/S D.M.H.P. SALES LTD. SUNKLAN PORWAL

ANUBHAV BHASIN
ARAV KAPOOR

                                                                  M.DUTTA
COURT NO. 23
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P.(C) 1884/1999 P.N. PARASHAR NIDHESH GUPTA
   CM APPL. 18451-52/2012 VS. DELHI POWER SUPPLY CO. LTD. TARUN GUPTA

DAPHNE MENEZES, M.K.GHOSH
VIKRAM NANDRAJOG
SUSHIL JASWAL
SHEETESH KHANNA

COURT NO. 9   
HON'BLE MR. JUSTICE MANMOHAN SINGH

1. CM(M) 30/2013 INDER KUMAR LAMBA AJAY MALHOTRA
   CM APPL. 484/2013 VS. ABHISHEK PAHWA & ORS HEMA ARORA

P.K. RAWAL
AJAY BAHL
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2. CM(M) 687/2012 MEENAKSHI GUPTA ARUNA MEHTA
   CM APPL.10410/2012 VS. KISHORI LAL SEHGAL DECD C.P. VIG

THR LRS & ORS

COURT NO. 10
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M
1. RFA 149/2009 LALIT KUMAR BAGLA VAIBHAV AGNIHOTRI

VS. KARAM CHAND THAPAR & BROS. NIHARIKA AHLUWALIA
(CS) LTD. V.K. SHARMA
COURT NO. 25      
EXTENSION BLOCK (GROUND FLOOR) 
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M
1. CRL.REV. P 321/2006 JAI NARAIN DIGVIJAY RAI

VS. BRAHAM SINGH AND ANR. VIRENDER BHARDWAJ
MUKESH GUPTA

COURT NO. 13  
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M
1. W.P.(C)2076/2011 SHRI HARBHAJAN SINGH R.VENKATARAMANI

VS. AIRPORTS AUTHORITY OF INDIA VIJAY KUMAR
NEELAM SINGH
K.K. RAI
DIGVIJAY RAI

COURT NO. 15 [E-COURT]   
HON'BLE MR. JUSTICE V.K. JAIN

AT 10:30AM
1. W.P.(C) 3917/2011 ANJANI TECHNOPLAST LTD SHIV KHORANA

VS. UOI SAQIB
2. W.P.(C) 1631/2012 VINOD KUMAR COUNSEL FOR THE PETITONER

VS. THE STATE & ORS ANJUM JAVED

COURT NO. 28  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 143/2011 DHARMENDER  R.K. SAXENA
   CRL.M.B 405/2013 VS. STATE M.N. DUDEJA

   HIGH COURT OF DELHI                            
    07TH SEPTEMBER, 2013                             REGISTRAR (LISTING)
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COURT NO. 11 [E-COURT]
                       HON'BLE MR. JUSTICE R. V. EASWAR
    FOR PRONOUNCEMENT OF JUDGMENT
37. CO.A(SB) 19/2013          M/S AGYA HOLDINGS PVT LTD    ANIL AGARWALLA, RASHMEET KAUR, 
    CO.APPL. 691/2013         Vs. M/S JONES LANG LASALLE   ABHISHEK KUMAR, RUPAL BHATIA,
    CO.APPL. 692/2013         PROPERTY CONSULTANTS (INDIA) SALUJA, NAVIN KUMAR
    CO.APPL. 848/2013         P. LTD. AND ORS.              

38. CO.A(SB) 22/2013          GURPARTAP SINGH AND ANR      RAKESH KUMAR, VARUN SHARMA, 
             Vs. M/S VISTA HOSPITALITY PVT ADITYA NAYYAR, ASHISH AGGARWAL
                              LTD. AND ORS.                  

******
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                       COURT NO.33  

                 HON'BLE MR. JUSTICE P.K.BHASIN

AT 04.00 P.M

3.  I.A. 5909/2013            GULSHAN KUMAR ARORA          SUSHIL KUMAR, S.K. MISHRA, 
    In CS(OS) 508/2005        Vs. ASHWANI SHUKLA AND ORS.  D.K.RUSTAGI ANDS CO.,S.K. 
                                                        GUPTA,KUNDAN,R.S.            
                                                           MAHLA,NEELAM GUPTA,S.D.      
                                                           SHARMA,R.K. SINGH,PRANA V KR. 
                                                           SINGH,GEETA LUTHRA,AKANSHA   
                                                           MUNJAL,JOGINDER PAL SINGH,ALY
                                                           MIRZA,SAVITA VERMA,RAJESH    
                                                           GUPTA,AHSWANI TYAGI,SUSHIL   
                                                           KR,KUMAR DUSHYANT SINGH      

4.  EX.APPL.(OS) 240/2011     KARAM CHAND                  ABHISHEK PURI, SUMAN KAPOOR, K.D 
    In EX.P. 107/2011      Vs. HARWINDER SINGH          SOOD, DSA  PARTNERS, NAVEEN KUMAR,

SANJAY JAIN, DIVJYOT SINGH,
SURBHI POPLI, M/S CUTTING EDGE  

                                                      
              *******

  
                        COURT NO. 10

                 HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M

1.  CS(OS) 1517/2010          BHARAT KUMAR                 ANIL SAPRA, SUNIL MAGON,SANJAY    
    I.A. 18834/2011           Vs. ASHOK SAHDEV AND ORS     JAIN,ABHISHEK MATHUR,N GANPATHY, 
    I.A. 6254/2012                                         RAKESH KR, PEEYOOSH KALRA, OMAR 
    I.A. 10409/2012                                        SIDDIQUI, S. TRIPATHI, BANDANA 
    I.A. 12893/2012                                        SHUKLA, RUCHI SINDHWANI 
    
2.  TEST.CAS. 61/2010         BHARAT KUMAR AND ORS         ANIL SAPRA, SUNIL MAGON,SANJAY 
    I.A. 2539/2012            Vs. STATE AND OTHERS         JAIN,RUCHI SINDHWANI,RACHANA 
    I.A. 7488/2012                                         GOLCHHA,RAKESH KR, PEEYOOSH 

KALRA, OMAN SIDDIQUI, SUDHINDRA
TRIPATHI, BANDANA SHUKLA, 
RUCHI SINDHWANI

COURT NO.  22    (OS-D) (e-Court)
HON'BLE MR. JUSTICE RAJIV SHAKDHER

      AT 10.30 A.M.

24. ARB.P. 127/2011           M/S JIVNAS  MARKETING        SACHIN SOOD,YESHI RINCHHEN, 
                              Vs. CONTAINER CORPORATION OF D.D. SINGH  
                              INDIA                                                     
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